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1 Cargill India Private Limited 11-05-2026 24,63,97,965      20,17,40,792 OC (Others) 0 0 0 0 0 4,46,57,173    - -

2 M/s 63Ideas Infolabs Private Limited 14-05-2026 49,77,990            49,76,981 OC (Others) 0 0 0 0 0 1,009                -                    -

3
Samunnati Agri Value Chain Solutions 
Private Limited 01-06-2026 1,75,40,936        1,09,58,811     OC (Others) 0 0 0 0 0 0 65,82,125        -

4 Virag Enterprise 12-06-2026 19,11,894            12,41,080         OC (Others) 0 0 0 0 0 6,70,814          -                    -

5 Shree Shanti Polysacks Pvt. Ltd.
16-06-2026
27-06-2026 18,91,426            11,28,290         OC (Others) 0 0 0 0 0 7,63,136          -                    

6 Sunrise FIBC Solution 20-06-2026 28,73,400            18,48,690 OC (Others) 0 0 0 0 0 10,24,710        -                    
7 M/s  P S Nandihalli  And Son 26-06-2026 59,19,212            58,69,846 OC (Others) 0 0 0 0 0 49,366             -                    
8 Laxmi Polymers 01-07-2026 19,98,584            15,41,317 OC (Others) 0 0 0 0 0 4,57,267          -                    

9 Krishnaraj Suppliers 06-07-2026 3,59,625              0 OC (Others) 0 0 0 0 0 0 3,59,625          

Vide email dated 14 July 
information and 
documents sought which 
are pending.

10 Laxmi Packaging
01-07-2026
14-07-2026 22,52,522            21,72,371 OC (Others) 0 0 0 0 0 80,151             -                    -

11
Samruddhi Building System Private 
Limited

09-06-2026
10-07-2026 16,11,029            9,54,636 OC (Others) 0 0 0 0 0 6,56,393          -                    -

12 Shri Mahalaxmi Roadways 08-07-2026 7,63,667              5,00,355 OC (Others) 0 0 0 0 0 2,63,312          -

13 Khosla Profil Pvt. Ltd. 09-07-2026 7,50,007              7,50,007 OC (Others) 0 0 0 0 0 -                    -

14 Vitrag Chemicals Private Limited 16-07-2026 2,50,59,739        1,60,58,738 OC (Others) 0 0 0 0 0 90,01,001        -
15 Utkarsha Chemical 17-07-2026 5,78,116              5,69,935 OC (Others) 0 0 0 0 0 8,181                -
16 Vanita Agrochem (I) Private Limited 17-07-2026 11,57,036            11,42,348 OC (Others) 0 0 0 0 0 14,688             -

31,60,43,148      25,14,54,198   -        -           -     -   -    -           5,76,47,201    69,41,750       Total
Sd/-
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Annexure – 8
Name of the corporate debtor: Millennium Starch India Private Limited; Date of commencement of CIRP: 28.04.2026; List of creditors as on: 31.08.2026

List of operational creditors (Other than Workmen and Employees and Government Dues)

Sl. No. Name of Creditors
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of any 
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